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Motion, ¢f Thanks on the President’s
Address on the 6th March, 1991 and
allotted 3 hours for the same.

The Committee also recommended
that the sitting of the House fixed for
Thursday, the 28th February, 1981,
be cancelled
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Now, the House stands adjourned
tili i1 aM. tomorrow.

The House then adjourned
at one minute past six of the
clock till eleven of the clock
on Wednesday, the 27th Feb-
ruary,. 1991,



